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Mrs Justice Vijaya Kamlesh Tahilramani was born on October 3, 1958.  

She was enrolled as an Advocate  on  July 17, 1982.  She  practised  in 

Sessions  Court  of  Bombay and High Court of  Bombay  in Criminal,   

Constitutional   and   Civil   matters but specialised  in  Criminal law.  

She worked as  Government Pleader,  Appellate  Side, Bombay High 

Court.  She  also worked  as  part-time  Professor in  K.C. Law  College, 

Bombay. She was appointed as an Additional Judge of the Bombay High 

Court on June 26, 2001. She was appointed as a permanent Judge on 

October 3, 2004. 

 

 

 

 

 
Source from book Judges of the S.C. and the H.C. Edn. 2009, Pub. Ministry of Law and Justice .  


